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our endeavour. After all, they are 
representatives of foreign countries, 
and we have got to discuss the ques-
tion with them and get their agree-
ment before any scheme of canal.i5a-
tion is attempted. 

Sbrt Thlramala Rao: What is the 
procedure for the allotment of the 
high-powered luxury cars that are 
intended for foreign tourists? A:re 
they sent to the Director-General who 
can dispense with them according to 
the ruscretion of that organisation or 
is there a committee for that? 

Sbri Manubbai Shah: As far as the 
first part of the question is concerned, 
there are no h igh-powered luxury 
cars, as far as tourism is concerned. 
They are Standard Dodge cars which 
are re-assembled here from CKD con-
dition by the main manufacturer. As 
far as the allotment is concerned, that 
is strictly done by the Director of 
Tourism for the ·promotion of touri.>t 
traffic, and as a result of this. there 
has been a substantial earninl! in for-
eign exchange with respect to tourism. 

Shri Tbirumala Rao: He has not 
answered my question. What is the 
method of allotment? Is it in the dis-
cretion of one gentleman who is the 
Director, or, is there a committee to 
assist him? 

Shrl Manubhai Shah: There is no 
need to hav., a committee, because all 
these are DLZ can. There are special 
tablets given, and they cannot be us-
ed by anybody else except the sub-con-
tr!lctor or the taxi operators who are 
approved by the Director-General It 
does not require any advice to be 
elven. When a person ls dealing with 
tourism, the cars are allotted to him. 

Shri Mohammad Elias: There were 
newspaper reports a few weeks ago 
to the effect that very important per-
eonalities of India brought here vtry 
good cars without having any import 
permit. May I know whether these 
reports are correct and whether any 
such cars are imported without having 
an import licence? 

Shri Manubhal Sllall: There is no 
truth in that. 

Shrl P, IL Deo, From the state-
ment we find that no information is 
available regarding the resale price ot 
these cars, but we know that these 
cars have been sold at fabulous prices. 
Now, the scheme is, the STC is going 
to buy these cars with the depreciation 
formula which is approved by the 
Government. May I know how these 
prices compare with the usual resale 
market prices of the old cars? 

Shri Manubbai Shah: As far as the 
new scheme is concerned, it is still 
to start operation. Our idea is that as 
far as the sale price is concerned 
this thing has to be remembere<I'. 
namely, there should not be any con-
fusion . between the two categories 
There has been no scheme of canali-
sation as far as the privileged persons 
are concerned. But, as for the second 
category, under which we give the 
controller's permit, these cars will be 
canalised and distributed by public 
auction through out India through 1·e-
gistered dealers. We are working 
out a scheme so as to see that a large 
margin of profit which is now going in 
a different direction will be canalised 
through the STC. 

Shrf Barish Chandra Mathur: May 
I know if the State Trading Corpora-
tion is at the present moment engag-
ed in the purchase of any of these cars 
and what is the number of cars pur-
chased by them? 

Shrl Manubhal Shah: About 68 
c.ars are being acquired.. 

Financial Aid durin&' Third Plan 

+ r Shrt naJt: 
•m. ~ Shrl s. M. Banerjee: 

L Shrl B. P. Ch3UerJee: 

Will the Minister ot Plannlnir be 
pleased to state: 

(a) whether Governments of 
Madhya Pradesh and West Bengal 
have requested the Central Govern-
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ment for more financial aid during the 
Third Five Year Plan period; 

(b) it so, the demand of those Gov-
ernments; and 

(c) the actual amount sanctioned? 

Tile Minister of Planninr and Labour 
and Employment (Shri Nanda): (a) 
No, Sir. 

(b) and (c). Do not arise. 

Sbri Dajl: Is it a fact that the 
Madhya Pradesh Government was 
promised separate help for the capital 
project at Bhopal and the same has 
not been allocated and the same has 
been asked for by the State Govern-
ment from the Central Government 
now? 

Shri C. R. Pattabhl Raman: When 
the demands are there, they are exa-
mined by the Planning Commission 
and there is an agreement arrived at 
by the National Development Coul'cil. 
After that no demand has been made 
as such. 

Shri S. M. Banerjee: May I know 
whether the demands of the various 
State Governments, including "Madhya 
Pradesh and West Bengal, have been 
finalised by the Planning Commission 
and it so, whether the demand has 
been curtailed in respect of some of 
the States and if so, what are those 
States? 

The Minister of Plannlnc and Labovr 
and Employment (Sbrt Nanda): Th~ 
is no such curtailment after the final 
decisions were taken with regard to 
each State. 
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Shri Surendnnatb Dwivedy: May 
I know whether any of the State Gov-
ernments have asked for extra de-
mands other than the plan allotment 
and whether the Central Government 
are considering providing money out-
side the Plan? 

Sbri Nanda: No, Sir. 

"ReraldO'' 
0 888. Shri Yajnik: Will the Prime 

Mlnlster be pleased to state: 

(a) whether it is a f act that a r!aHy 
newspaper 'Heraldo' had been carry-
ing on a vicious campaign against the 
Prime Minister and the Indian Gov-
ernment in Goa; 

(b) whether copies of that paper 
have been recently burnt by a large 
crowd of Goanese in front of the office 
of the newspaper; and 

( c) whether Government propose to 
take any action against the paper? 

The Deputy Minister ID the !llinistry 
of External AJralrs (Shri Dlnesh 
Slnclt\: (a) to (c). The newspaper 
''Her~ldo" had been carrying on an 
anti -Indian campaign for some t>me. 
Cop'"' of this paper's issue of the 19th 
Marrh were burnt by some Goan de-
monstrato~s. The newspaper has 
ceas 'd oublication with effect from the 
15th "f April and its proprietor has 
appPed for migration to Portugal. 

Slt.-1 Yajnlk: May I know if any 
other such papers carrying on anti-
Indian propaganda and pro·Portu-
gue<' .,~op~ganda are still circulated 
in Goa and if any action has been 
taken against them? 

Shri Dlnesb Slnch: We have tr~e
dom of the press in the country. 




